159 Written Answers

patrolling in order to check effectively
the infiltration of Bangladesh nationals
into India.

2643. [Transferred
December, 1983.]
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Central GoverJEiment employees
Consumer Cooperative Society
Limited

2645. SHRI J. P. GOYAL: Will the
Ministe of HOME AFFAIRS be pleased
to state:

(a) what ig the composition, of the
Board of Directors and the Board of
Administration (elected as well as no-
minated directors) of the Central Gov-
ernment Employees Consumer Co-
operative Society Limited, New Delhi for
the year 1983-84 cooperative year;

(b) whether the necessary permis
sion of the Lt. Governor of Delhi for
nominating 8 Directors on the Board
of Directors in lieu of* 3, as stipulated
I inthe provisions contained in the
j Delhi Cooperative Societies Act has
j since been obtained and the same has

been published in the Delhi Gazette;
and

(c) wheth:'; a copy of the said Delhi
Gazette is proposed to be placed on the
Table of th, HouBe?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRINIHAR RANJAN LASKAR):

(a) The composition of the two Boards is
as follows:~

Board of Directors Board of Admi-

nistration
Nominated Directors 9 4

(including Chairman)
Elected Directors 8 3
(b) Yes, Sir.
(¢) No, Sir.



